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THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MUHI RAM SAIKIA):
(a) and (b) The ordinances of most of the Central 
Universities provide for reservation for LG/ST '.andidates 
in the matter of appointment at t levei of lecturers. As 
regards the NTs, the posts are categorised as Academic, 
Technical, Administrative and others. In the Academic 
categories in the IITs, reservation for SC/ST candidates 
is provided in the posts of Scientific Officer (Grade-ll), 
Research Engineer (Grade-ll), System Programmer 
(Grade-ll) and Assistant Workshop Suprintendent. As 
regards teaching posts in Kendriya Vidyalayas and 
Navodaya Vidyalayas, reservation for SC/ST candidates 
is available.

(c) The IITs have reservation for SC/ST candidates 
at the lowest levels of academic categories of posts.

Audit Paras

688. SHRI JAI PRAKASH (HARDOI) : Will the 
Minister of DEFENCE be pleased to state:

(a) the number of ‘audit paras’ received from the 
Comptroller and Auditor General of India pertaining to 
the office of the Chief Administrative Officer and Joint 
Secretary (Ministry of Defence) in the last three years 
including 1997 so far;

(b) the details of the ‘audit paras1; and

(c) the actio* taken on each of the ‘audit paras’?

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (SHRI N.V.N. SOMU) : (a) Nil

(b) and (c) Do not arise.

Redressal of Complaints of War Victims

689. CHAUDHARY RAMCHANDRA BENDA : Will the 
Minister of DEFENCE be pleased to state:

(a) whether Government’s attention has been drawn 
towards the news item published in ‘Dainik Jagran’ on 
May 12, 1997 wherein it is stated that the Indian laws 
pertaining to the redressal of complaints of war victims 
are not adequate and there is need to amend them as 
per International Human Rights Law;

(b) if so, the details of shortcomings in these laws;

(c) the details of suggestion given for making 
improvement in them; and

(d) the reaction of the Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (SHRI N.V.N. SOMU) : (a) Yes, Sir.

(b) to (d) Present arrangements for redressal of 
grievances are considered satisfactory. There is no 
proposal at present to make any changes.

Karimganj Steamer Station

690. SHRI DWARKA NATH DAS : Will the Minister 
of SURFACE TRANSPORT be pleased to state:

(a) whether the Government are aware that Karimganj 
Steamer Station in Karimganj District, Assam has been 
augmented by his Ministry spending lakhs of Rupees but 
it remains idle because of non-functioning of water route 
by River Kushiara through Bangladesh; and

(b) whether the Government propose to have an 
agreement with Bangladesh so that small ships with 
cargos could ply by River Kushiara through Bangladesh 
to the great benefit of the people of North-East Region?

THE MINISTER OF SURFACE TRANSPORT (SHRI 
T.G. VENKATRAMAN) : (a) The river route between 
Calcutta & Karimganj through Bangladesh remains 
operative during May to October every year and is closed 
for rest of the year due to non-availability of adequate 
draft.

(b) Under the existing Protocol on Inland Water 
Transit & Trade with Bangladesh, there is a provision for 
movement of CIWTC vessels from Calcutta to Karimganj 
via Bangladesh through Kushiara river.

Allocation of Amount for Promotion 
of Tourism

691. SHRI SAMIK LAHIRI :
SHRI T. GOVINDAN :
SHRI N.N. KRISHNADAS :
SHRI R.B. RAI :

Will the Minister of TOURISM be pleased to state:

(a) the total amount allocated by the Union 
Government for the development of Tourism in the country 
during Eighth Five Year Plan, State-wise and year-wise; 
and

(b) the quantum of amount spent by the Government 
of Kerala out of the sanctioned amount during the last 
three years?

THE MINISTER OF TOURISM AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI SRIKANTA JENA) :
(a) The Department of Tourism provides Central Financial
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Assistance to State Governments on the basis of specific 
proposals received from them each year and no apriori 
allocation is made. The amount sanctioned by Central 
Department of Tourism for various tourism projects to 
State Governments during each year of the Vlllth Five 
Year Plan is given in the attached Statement.

(b) The Department of Tourism sanctioned an amount 
of Rs. 1014.87 lakhs and released an amount of Rs. 
402.91 lakhs for Tourism Projects to the State Government 
of Kerala during the Vlllth Five year Plan. The releases 
are made on the basis of physical progress of the projects 
and submission of utilisation ^certificates.

Statement

Amount sanctioned by Central Department of Tourism to State Governments 
during Vlllth Five Year Plan

SI.No. States 1992-93 1993-94 1994-95 1995-96 1996-97

1 2 3 4 5 6 7

1. Andhra Pradesh 8.75 114.28 174.64 13.46 125.50

2. Arunachal Pradesh 55.62 45.40 — 52.26 2.00

3. Assam 82.54 78.11 52.99 70.24 153.45

4. Bihar 54.31 53.61 112.12 115.84 44;00

5. Goa 42.71 78.82 161.32 221.55 94.56

6. Gujarat 20.90 58.30 21.19 7.98 82.21

r. Haryana 113.97 171.97 188.96 126.91 146.23

8. Himachal Pradesh 108.83 463.42 356.85 485.91 196.93

9. J&K 152.83 225.60 215.98 99.09 88.47

10. Karnataka 184.66 177.44 229.96 229.36 353.29

11. Kerala 128.89 133.40 307.05 209.49 235.29

12. Madhya Pradesh 39.07 32.42 9.32 — —

13. Maharashtra 201.30 309.11 273.46 130.00 187.69
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14. Manipur 66.24 45.50 4.00 75.81 51.90

15. Meghalaya 15.62 1.85 — 4.08 88.81

16. Mizoram 47 70 88.18 111.80 100.86 107.18

17. Nagaland 17.85 16.66 36.43 51.60 100.62

18. Orissa 72.37 101.52 166.31 108.86 324.22

19. Punjab 135.83 186.67 136.71 139.49 29.67

20. Rajasthan 147.16 287.94 638.40 230.75 69.71

21. Sikkim 49.12 130.89 49.07 29.61 63.10

22. Tamil Nadu 107.41 402.44 184.79 250.11 190.20

23. Tripura 85.84 15.07 46.61 26.19 104.85

24. Uttar Pradesh 110.93 137.45 223.80 31.10 271.96

25. West Bengal 100.77 181.42 144.01 191.10 39.00

26. A&N 93.50 53.47 — 45.00 2.00

27. Chandigarh 18.70 18.66 64.66 17.20 3.-00

28. Dadra & Nagar Haveli — — 23.62 — 84.66

29. Daman & Diu 28.50 12.03 42.31 48.21 15.00

30. Delhi 58.86 156.39 86.50 28.23 7.25

31. Lakshadweep — — 19.95 24.65 123.81

32. Ponuicherry — 29.75 — 28.12 4.00


